LIST OF CREDITORS OF MANHAR LOGISTICS PRIVATE LIMITED

Filing under clause (ca) of sub-regulation (2) of regulation 13 of the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

Name of the corporate debtor: Manhar Logistics Private Limited; Date of commencement of CIRP: 28.02.2025; List of Creditors as on: 24.03.2025

(Amount in )
SL. |Category of creditor Summary of claims Summary of Amount [Amount |Amountof |DetailsRemark,if
No. received claims of of claims in any
admitted continge |claims under Annex
ntclaims |rejected |verification |ure
No. of Amount No. of Amount|
claims claims
1 Unpaid insolvency resolution process costs N
A
2 |Liquidation costs incurred till date N
A

Secured financial creditors 0

4 |Unsecured financial creditors 1 1,35,99,142 1 1,35,99,142 0 Provisionally
Admitted

Operational creditors (Workmen)
6 |Operational creditors (Employees)
7 |Operational creditors (Government Dues)
8 |Operational creditors (other than Workmen,

Employees and Government Dues)
9 |Other stakeholders, if any (other than financial

creditors and operational creditors)




Annexure-1

Name of the corporate debtor: Manhar Logistics Private Limited; Date of commencement of CIRP: 28.02.2025; List of Creditors as on: 24.03.2025

List of secured financial creditors

(Amount in )

Sl. |Name of| Details of claim Details of claim admitted Amount of [Amount [Amount |[Amount of |RemarKs,
No.|creditor received contingent |of any |of clai elaim if any
Date of{fAmount |[Amount of |Natureof [Amount |Amount |Whether [% voting iaim/m&t—ua‘l/ rejected [verification
receipt |claimed |claim claim coveredby |covered ([related W dues,
admitted security party2— [COC Lhat may
interest ee : e set
/ off
——
——

Reg.No.
{EBINPA-C02/
P-ND0893

a




Annexure-2

Name of the corporate debtor: Manhar Logistics Private Limited; Date of commencement of CIRP: 28.02.2025; List of Creditors as on: 24.03.2025

List of unsecured financial creditors

(Amount in %)
SI.  |Name of Details of claimreceived Details of claim admitted Amount |Amount [Amount of [Amountof |Rema
No. |ereditor of of any [claim claim under |rks,if
continge !mutual [rejected verification |any
ntclaim |dues,
that may
be set
off
Date of Amount Amount of{Natu [Amount |Amount |Whether|%
receipt claimed claim reof [coveredby |covered [related [voting
admitted [clai jsecurity |by party? [sharein
m [interest [guarant COoC
ee
1. [Dhull Trading {19.03.2025 [7,77,17,260 1,35,99,142 100 1,35,99,142  |Provisi
rivate onally
Limited Admitt
ed

s

Reg.No.

1) IBBINPA-002/ }
IP-NO0BS3/

2019-20/




Annexure-3
Name of the corporate debtor: Manhar Logistics Private Limited; Date of commencement of CIRP: 28.02.2025; List of Creditors as on: 24.03.2025

List of operational creditors (Workmen)

|

date

‘(Amount in
)
Sl |Name of Name of | Details of claim Details of claim admitted Amount of [Amount [Amount [Amount of |Re X
No. {authorised workman received contingent |of any |of claim W if any
representative, Date of |Amount |Total Amount of claim [Nature |% share in [claim mutual W erification
if any receipt [claimed [jamount |[for the period of jof total due
of claim [twenty-four claim [amount of / that may
admitted |months clai be set off
preceding the | _—Tadmitted
mencement




Annexure-4
Name of the corporate debtor: Manhar Logistics Private Limited; Date of commencement of CIRP: 28.02.2025; List of Creditors as on: 24.03.2025

List of operational creditors (Employees)

(Amount in %)
Sl. |Name of Name of Details of claim Details of claim admitted Amount of | Amount {Amount |Amountof |R S,
No. |authorised employee received contingent |[of any |of claim |[clai er |if any
representative, Date of | Amount |Total am |Amount of claim |{Nature |% share |claim mutual |rejected™ |verification
|if any receipt |claimed |ount of [for the period of {of claim |in total | dues; |
claim twelve months amount | |that may
admitted |preceding the /M be set off]
liquidation admitted
/W
P date

/

BICA-002/

AV B Noosass




Annexure-5

Name of the corporate debtor: Manhar Logistics Private Limited; Date of commencement of CIRP: 28.02.2025; List of Creditors as on: 24.03.2025

- List of operational creditors (Government Dues)

(Amount in %)
SL Details of Claimant Details of claim Details of claim admitted Amount |Amount/Amount|Amount of | RemarKs,)
No.| received of of any |of claim|clainr— |if any
Department Government |Date off Amount |Amount |Nature|/Amount |Whether [% share coqtingentﬁwalfrejﬁ under
receipt [claimed |of claim |of covered by |lien / in total d/?lm/ ues, verification|
admitted |claim [lien or attachme ant that
N attachm ﬂMd?m of claims may be
/Imwﬁ (Yes/No) |admitted set off

—— disposal




Annexure-6

Name of the corporate debtor: Manhar Logistics Private Limited; Date of commencement of CIRP: 28.02.2025; List of Creditors as on: 24.03.2025

List of operational creditors (other than Workmen, Employees and Government Dues)

(Amount in %)

Sl [Name of |Category of [ Details of claim Details of claim admitted Amount of [Amount|/Amount of [Amount of _|Remarks,
No [stakeholder|stakeholders ( received contingent |of any [claim m if any

preference  |Date |Amount{Amount [Nature |Amount |Whether |Amount |[% share |claim WTM verification

shareholders / |of claimed |of claim |of covered by |lien / covered intotal | —— [dues,

equity receipt admitte |claim  |lien or attachment|by ount that

shareholders / d attachment|rem ?~[guarantee |of claims may be

partners pending—[(Yes/No) admitted set off

/ others) — [disposal

|
——

| —1




Annexure-7

Name of the corporate debtor: Manhar Logistics Private Limited; Date of commencement of CIRP: 28.02.2025; List of Credltors as on: 24.03.2025

List of other stakeholders, if any (other than financial creditors and operational creditors)

(Amount in %)

Sl. {Name of [Category of [ Details of claim Details of claim admitted Amount of |Amount/Amount of [Amount of
No [stakeholder istakeholders ( received contingent |of any |[claim m if any

preference  [Date |Amount{Amount [Nature |Amount |Whether [Amount |% share [claim mut M verification

shareholders / (of claimed |of claim [of covered by {lien / covered intotal | — [dues,

equity receipt admitte |claim |{lien or attachment|by ount that

shareholders / d attachment|remo guarantee |of claims may be

partners pending—[(Yes/No) admitted set off

/ others) |— |disposal

|
/




